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Expansion of parking bay at Goa Airport

2316. SHR1 JOHN F. FERNANDES: Will

the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether it is a fact that the Dabolim

Airport in Goa does not have enough parking
bay to accomodate two Air-Buses at a time,
inspite of this
International flights-

airport being used for

(b) whether it is also a fact that quite often

planes are made to wait on the runway for a
considerable time when flights arrive late;
which has become a common phenomenon
with Indian Airlines these days; and

(c) if so, whether Government would
consider to expand the parking bay on a
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priority basis, since there is ample space for
expansion at the said airport?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION AND
TOURISM (SHRI SHIVRAJ PATIL):
(a!) The parking bay has been designed to
accommodate an Airbus and one B-737 and
not for two- Airbuses at a time.

(b) No, Sir.

(c) The question of expansion of the
apron to meet the future requirements
is being considered by the NAA. How
ever, land required fop expansion is not
available with the National Airports
Authority and a request has been made
to the Indian Navy to transfer additional
land required for this purpose.

Rates fmr advertisement boards at railway
stationsj platforms

2317. SHRI N. RAJANGAM: Will the
Minister of RAILWAYS be pleased to state:

(a) whether Government have fixed any
rates for advertisement boards at

Rates for
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stations/platforms including the New Delhi
Station;

(b) if so, what are these rates, alongwith
the sizes;

(c),) whether any charges are being re-
covered from the book-stall contractors at
Platform No. 1 for providing neon sign board
of Times of India; and

(d) if so, the details of charges recovered

during the last three years?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAHABIR PRASAD): (a) Yes, Sir.

(b) A Statement is attached (See beiow!).

(¢) The Plastic Sign of Times of India
displayed over a bookstall at Platform No. 1
of New Delhi Station is being charged frora
Mjs. Times of India through
an advertising agency.

(d) A sum of Rs. 21,800]- has been re
covered during the last three years.

Statement
Advertisement Boards

SI A
No. rea

Rates

1 1to 100 sq. ft.

2 101 to 250 sq. ft.
3 251 to 5000 sq. ft.
A 501 to 750 sq. ft.
5 75110 1500 sq. ft.

6 1501 to 3000 sq. ft.

7 3001 sq. ft. and above

Rs. 21/- per sq. ft. per annum

Gharges for the first 100 sq. ft. (Rs. 2100/-) plus Rs. 15/-
per sq. ft. per annum for the balance.

Charges for the first 250 sq. ft. (Rs. 4350/-) plus Rs. 11/-
per sq.ft. per annum for the balance.

Charges for the first 500 sq. ft. (Rs. 7100/-) plus Rs. 9/-
per sq. ft. per annum for the balance.

Charges for the first 750 sq. ft. (Rs. 9350/-) plus Rs. 6/ per
sq. ft. per annum for the balance.

Charges for the frst 1500 sq. ft. (Rs. 13,850/-) plus Rs. Al-
per sq, ft. per annum for the balance.

. Charges for the frrst 3000 sq: ft. (Rs. 19,850/-) plus Rs.
3/- per sq, ft. per annum for the %

alance.




